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REMITTANCES BY FOREIGN OIL 
OMPANIES 

157.     SHRI    JAGDISH      PRASAD 
MATHUR: SHRI NIREN 

GHOSH. SHRI       
SASANKASEKHAR 

SA! YAL: DR. K. MATHEW 
KURIAN: 

Will the M mister of PETROLEUM AND 
CHEMIC ALS AND MINES AND 
METALS be pleased to state: 

(a) whether it is a fact that Government 
hav( asked the foreign oil companies in India 
to review their remittances a >road in respect 
of items not covered t v their agreements if 
so, the details in this regard; and 

(b) what was the amount of remittances of 
the each of these companies for the last three 
years? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): (a) Yes. The Oil 
Companies state that they have not remitted 
any amount not assured either by Refinery 
Agreements or by the provisions of Foreign 
Exchange Regulations. 

(b) The total remittances made by each of 
foreign oil companies during 1967, 1968 and 
1969 were as follows: — 

  

 

RlSE  IN  SOAP PRICES  IN  DELHI 

158. SHRI SURAJ PRASAD: Will 
the   Minister   of  PETROLEUM AND 
CHEMICALS     AND     MINES AND 
METALS be pleased to state: 

(a) whether it is a fact that the prices of 
soaps in general have been raised by 75 paise 
per kilo by the shopkeepers in Delhi with 
effect from the 15th April, 1970; 

(b) if so, what is the percentage of 
increase allowed by Government to the soap 
manufacturers; and 

(c) whether Government propose 
to issue any directive to the shop 
keepers to sell soap at reasonable 
prices?] 

†[  ]  English translation. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI BHANU PRAKASH SlNGH): (a) It is 
understood that the shopkeepers ki Delhi have 
increased the prices of washing soap after 
15th April, 1970 and the increase ranged from 
20 paise per kg. to 60 paise per 

†[  ]  English translation. 

(b) There is no statutory control 
on the prices of soaps. There is, how 
ever, an informal control on prices of 
soaps manufactured by the large scale 
sector, under which the manufacturers 
obtain the approval of Government 
for an increase in prices effected due 
to increase in cost of raw materials 
viz., imported tallow, vegetable ails. 
No increase hi price of soaps manu 
factured by the large sector was al 
lowed with effect from 15th April, 
1970. Following increases were, how 
ever, allowed with effect from 20th 
July, 1970. 

Toilet Soap—5 paise per cake of 100 gms. 

Carbolic Soap—5 paise per cake of 150 
gms. 

Laundry Soap—14 paise per kg, 

(c) No. Question does not arise as 
there is no statutory control on the 
selling prices of soaps.] 

 


